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FiaNo.197/17/78-1T(AI)
GOVERNMENT OF INDIA
MINISTRY OF FINANCE
( DEPARTMENT DF REVENUE )

NEW DELHI:DATE

NOTIFICATION
—I{NCOME TAX

NO o 3025({ FoNo,197/17/78=1T(AI): In exercise

by clause (v) of sub=section (23C) of sect

Act, 1961, (43 of 1961), the Cantral Govern
tNilgiris Diocesan Society, Octacamund! fog

section for the assessment years 197778,

DIREECTU
To

The Manager,

Government of India Press,

Ring Road, Mayapuri Industrial Area,
(Near Rajcuri Garden), New Delhi.

Copy toie
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The Commissioner of Income tax, Coimbat
hig letter Nu.C.1491(38}/77~78/CBE dated
A1l Caommissicners of Lncome-—tax,
Directors of Inspection EIT)/(R&S)/S
Uirector of 0&M Scrvices{Income-tax), 1
Mata Supdri Lane, Now Delhi (5 copies),
Ril Officors & Sections of L.TeW ing Of
Comptroller & Auditor General of Indiag
Bullotin Section of Dte. of Ins.(RS&P)
Director of Training, IRS(Dircet Taxes]
Nagpur{ & cupies)},
Shri M.B.Rao, Juint Secy., Ministry of
Affairs, (Department of Legal Affairs)
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70 _BE_PUBLISHED LN PART 13 SEGT:uN 3(ii)

OF_THE GAZETTE OF INDIA

b THE 3rd Oet., 1979,

of the powvers conferred
on 10 of the Income-tax
ment hereby notifies

the purpose of the said
378~79 and 1879-80,

b

1

5d/-
J.PJSHARMA )
, GOVERNMENT OF INDIA

(

i

Nilgiris Diocesan Society, Bishops Housp, Octacamund,.

pre With reference
318479,

PaPiR)/(Inv.], New Delhi.

st Floor, Aluvan-e-Ghalib
CoBtD-Tl, New Delhl.
New Delhi EZU copies).
New Delhi (5 copies).
Staff Collegs,

Law, Justice & Company
New Dzlhil
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1.P « SHARMA )

UVERNMENT OF TADTA

: ' BIRECTOR, |
PUTHORISEG FOR ISSUE
WA DN
{ .0 SHARMA
\SSTT. . DIRECTGR OF INSPECTION .
{Rs&P ) No.CC/1TA L/
*BARYJAS
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2885/923%/RSP/79



